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(a) The value and quantity of crude oil 
contracted for purchase and actuany 

imported on term contract during 1986-8" 
are mentioned below : 

Quantity: In million tonnes 

Value Rs. /Crores 

Contracted Actual 
--------

Qty. 

'.9 
Value QI)'. Value 

9.9* 126'.13"'* 

The quantity and value of spot market 
purchases during the year 1986-87 are about 
5.9 million tonnes and Rs. 760** crores 

respectively. 

(b) The value and quantity of crude oil 
imported from Iraq and Libya are indicated 
below: 

Quantity: Million tonnes 

Value Rs. I Crores 

1985-86 1986-87 1987 .. 88 
(Provisional) 

~---- ---- ---..,.._.. 
QI),. Value Qt)'. Value Qt)'. Value 

Iraq 1.9 475 2.6 362 2.1 36S 
Libya- -NiI-

The quantity and. value of Sulphur 
imported from Iraq and Libya are given 
below: 

Quantity: In tonnes 

Value Rs. /Croles 

1985-86 1987 88 

Qty. Valu Qty. VaTu Qty. Value 

Iraq 
Libya -

lS()OO 2.34 15000 1.87 
-tJiI-

(c) Term contracts are resorted to (or 
JoDa term security of supplies and also (or 
ebtaiDioa crude oil. Bcocrall), not available in 
''''' market. 

(d) and (e). No specific problems are 
being faced in the shipment o( oil in tho 
Gulf due to Iran Iraq war. 

(f) Most of the term contracts have 
trade linkages. On spot market purchases, 
otber thiogs being equal, preference is BiveD 
to parties making proposals for counter 
trade. 

Includes a product swap of 0.3 
million tonoes. 

** Provisional estimates. 

** Provisional estimates. 

Industrial growtb of Mabarssbtra 

10415. SHRI PRAKASH V. PAIJL: 
Will the Minister of INDUSTRY be pleased 
to state: 

(a) whether there has been a setback io 
the sphere of industrial growth in Naha-
rasbtra due to the' closure of big mills 
particularly the textiles and also the power-
looms during the last three years; 

(b) if so, the extent of this decline as 
compared to All India average; 

(c) wbether tbere has been a growth io 
the sphere of small scale industries; 

(d) if so; the extent ,bereof duriDg the 
last three years; 

(e) whether on a balance the industrial 
labo -r bas been benefited and jf so, tbe 
de .• lIls thereof; and 

(f) if oot, the losses suffered by them "l 

THE MINISTER OF STATE IN mB 
DEPARTMENT OF INDUSTRIAL ')EVB. 
LOPMENT IN THB MINISTRY OF IN-
DUSTRY (SHRI M. ARUNACHALAM): 
(8) to (d). CSO does Dot mooitor ltatewiae 
industrial growth. Table below lives data 
for industrial approval. ror Mabaras"tra 
State for the period 1'8A to 1'87 • 
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Y.ar LOI Dellu,.,«l Regi,· Total 
'rations with SIA 

1984 194 194 

1985 211 lSI 361 

1986 173 277 450 

1987 137 217 354 

This sbows satisfactory trend in tbe 
industrialgrowtb of the State. 

In so far as the growtb in the Small 
Scale Sector of Mabarasbtra is coce rncd , 
tbe number of SIDO units went up from 
41040 in 1985 to 49927 in 1987 register-
ing an average annual growtb of over 1 0 per 
cent during this period. 

(e> and (f). The information is not 
maintained by tbe Ministo of Industry. 

Faulh in Blogas Plants 

10416. SHRf PRAKASH V. PATIL : 
Will tbe Minister of ENERGY be pleased 
to state: 

(a> wbetber the faults in bioaas plants 
are design defects or component defects; and 

(b) if so. wbetber a better designed 
plant will be evolved to make it work 
trouble free ? 

THE MINISTER OF ENERGY 
AND MINISTBR OF COMMUNICATIONS 
(SHRI VASANT SATHE): <a> The design5 
of biOias "lanU beiDg promoted uader tbe 
National Project for BiolU Development 
arc field wortby and sound. Faults in 
biopl plant. could arise due to Jmproper 
c:oDItruction and operational t~bDiqucs. 

(b) Researcb projects are in proare'S5 
u a part of ~ontinuiDl ac:tivity to develop 
better aod cheaper doaiins of bioaas plants 
II ,,011 at appliaDcoa. 

Natural gal as a pe.rol sabltlta .. 

t 0417. SHIUMATI KISHOIU SINHA: 
Will the Minister of PETROLBUM AND 
NATURAL GAS be pleased to state : 

(a) whether Government have plant to 
un natural gal available at low prcuure .. 
a petro! substitute in internal comboadon 
eogines; 

(b) if 10, whether any aperimcnts 
have been done in tbis regard; and 

(c) jf 10, tbe current ItatUI of tbe 
projects? 

THB DBPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
N.&.TURAL GAS <SHRI llAFlQUB 
ALAM). <a> to (c). O~GC bave COD-
dueled trials for usc of compreued natural 
gas (eNG) as ao automotive fuel to replace 
diesel/petrol at their operational centres in 
Bombay, Rajabmundry (AP). Gujarat and 
Tripura. Tbis is a ptlot study to examine 
tbe sutiabihty and economic viability of this 
alternative fuel in Indian conditions. 

Price decontrol of traaqallilel'l • .."...11:1 
aad sedatly. 

10418. SHRI RAM DHAN : Will the 
Minister of INDUSTRY be pJeucd to· 
state : 

<a> wbether tranquillisers, bypuotica 
and sedatives whicb were catcaorised as 000-
assential and kept outside price control 
under tbe Draa Policy J 978 aod tbe Drup 
(prices Control) Order. 1979 have beco 
brouallt under price control ander the Drup 
(prices Control) Order, 1987; and 

(b) if so, the roasoDS therefore 'I 

THE MINISTER OF INDUSTRY. 
(SHIU J. VBNGAL MO): (a) Same 
tranquillisers. bypnotiQl aocl aedatifta baWl 
been broupt under price control uoclcr 
DPCO. 1987, whicb \1Nle decootrolJecl UDder 
DPCO,1979_ 




